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CENTRAL ADMINISTRATIVE 1RI8UNAL 

CALCUTTA BEN CH 

C.A. No, 	 of 1997, 

Present: HON'BLE OR, B.C. SARInA, ADMINITRTI/E MEMBER, 

HONBLE 1R, D, PURKAVASTHA, JUDICIAL ME1BER 

Jsnardan,i Bhattacharya 
Son of late, Kashisuar Bhattacharya, 
208 9  Chandra tbndal Lane, 
alcutta_25 and working for gain as 

I8l3com,0ffjc Astt. Gen) Gr..II, 
Office of the Superintanding Engineer, 
Telecom  Civil Circle, Yogayoçj Bhawat,, 
P-36, C.R. Avenue, Cal-12, 

... Applicant. 

Vra, 

1. Union of India, 
Service through the 
Secretary, 	Ministry of Communication, 
Oeptt. 	of Telecom, 	Sanchar Bhawan, 
20, 	AShoka Road, 	New Delhi-i, 

 Telecom Commi3sjc,ñrservjce 	through 
the Chairman, 	Sanchar 
20 9 	Ashoka Road, New Delhi-i, 

 Member 	(Production), 
Telecom Commission, 	New Delhil, 

 Chief General 	Manager, 
Calcutta..TelephonDs District, 
34, 	B.B.D. 	Bag, 	cal_i. 

5, Chief General 	Man ager, 
Telecom, 	U.B. 	Circle, 
1, 	CouncIl House Street, 

Chief Engineer (C), Deptt, of Telecom, 
Yogayog Bhawan P-36, C.R. Avenue, 
(4th floor), Cal-12, 

7, Suparintending Engineer, 
Telecom Civil Circle1, 
Y°gayog Bhau5, 
P-369  C.R. Avenue (2nd Fl.), 
Cal-12, 

Executive Engineer (H.), 0/o_ Chief Engineer(C) 
Deptt. of Telecom P-36, C.R. Avenue (4th Fl), 
Cal- 12. 

Resoondent 



OR 

For applicant : Mr, SF1 11, Ghosh, Counsel leadjr 
Mr, P. Bhattacharya, Cbunsel. 

For respondents : None, 

Heard on : 21,11,97. 	
Ordered on : 21,11.97, 

B.C,Sarm L All ---......_' 

This matter has been moved by Mr. Chosh aSunhjstad 

aooliCatjon on behalf of he applicant. The applicant, who is 
a Telecom, Office Asstt 	Gen) Gr._II, is aggrieved by the order 

of transfer dated 13.11.1 97 iSsued by the Chief Engineer (C), 

respondent no, 6 in the appi icat ion, 

Llhen the admission' hearing of the matter was taken UD 

today none, appears for the respondents sinCe no copy of the applf. 

cation has been served on he other side. However, because of 

the urgency of the matter on the submission of Mr. Chosh that 
the applicant might be rel ased from his present assignment sequeJ 

transfer order, we ave taken up the matter for adjudication Copy 

even though It has not been served on the other side, 

3, 	Mr., Ghosh Submits that this application has been Piled 

mainly on two grounds -. (i) the Chief' Engineer (Civil) does not 

have any jurisdiction to is ue the impugned transfer order and 

(2) the applicant will Pace personal difricu].ty if in the midst 

of the academic year he is transferred from Calcutta to Islampur 

J1ldh, The applicant had Piled a representation as set out at 

at Annexure 'C' to the applj atic,n, Which is pending with the 

authorities 	Mr•  Chosh also invited our attention to another 

annexure at page 44 marked a 'H!,which is a letter 
addressed to 

the Chief General Manager, Clu'tt9 Telephones District, Calcutta 

Contd, .P/3, 



Telephones District, Cal cutta by a representative of the All India 

Telecom Cliv ii Wing Non-C zetted Employees Union ad this repr9sen 

tation is also pendiriq 

In view of the 	we are of the view that instead of 

asking the respondents t appear in this matter ad Pile a rep'y 

the application should b disposed of at the Stage of admission 

hearing itself'. 

In view  of the a ove position, we dispose of this appli-

cation at the stage of a mjSSjn hearinq itsejI with the direction 

that the respondent no, 4, who is the Chief General Man5ger, 
It 
	

Calcutta Telephones District, Shall treat this application as 

Presh representation fi1d by the applicant ad shal.l dlsoose it 

of keeping in view the tj points mentioned herejnbef'ore. He shall 

paSs a speaking order aPt r such consideration within a period of 

one(j.) month from the dat of communication oe this order and the 

said decision of the Chie General Mn5ger shall be conveyed to 

the applicant within a p0 iod of 15(Pif'teen) days t'hereaf'ter 

Till the Said communicati n is conveyed to the applicant, we order 

that the impugned trans?e 0 
rder,best5yed 	No order is nassd 

S regards costs, 

(3. Purkaysatha ) 
Member (3) eC. a) 

Member (/4) 

P/K/C, 


